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4802. SHRI ONKAR LAL BERWA: 
Will the Minister ofRAlLWAYS bepleascd 
to refer to the reply given to Uostarred 
Qdcstion No. 1316 00 the 13th March, 
1970 reprdlog the corruptioo in tbePensioo 
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Soction of the Divisional Accounts 0IIic0; 
Northern Railway. New Delhi and state: 

(a) tho reasons for delay in finalisation 
of cases relating to dcath-<:um-retircmcnt 
gratuity in the Pension Section of the 
Divisional Accounts Office. Northern 
Railway. New Delhi; 

(b) the number of such cases pending 
finalisation for more than ~ months; 

(c) whether the staff of the Settlement 
Section ofthe Divisional Personnel Officer. 
Northern Railway. New Delhi, have made 
several verbal representations to the Ad-
ministration against the attitude of the 
Sub-heads of Pension Seclion; and 

(d) the action taken by Government in 
ihe matter 7 . 

THE MINISTER OF RAILWAYS 
(SHRr NANDA): (a) There is no delay 
in finaltsalion of the cases of dcath-cum-
retirement gratuity in the Pension Section 

. of the Divisional Accounts Office, N orthorn 
Railway, New Delhi. 

(b) Nil. 

(C) No. 

(d) Queslion does not arise. 

Traftlli.. witlloat Tickets OR DeW· 
Meaut Cutt. SectIoa by Railway 

Stair ... PerMMl or R.P.F. 
ad G. R. P. 

4803. SHIU ONKAR. LAL BERWA: 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether ~ personnel of the Railway 
Protection Force. Government Railway 
Police and the Railway Staff travelling 
without tickets on the Delhi-Meerut Canlt. 
Section, pncralb occupy I and IT Class 
compartments of 331 Up, 4 DSU and 332 
Down and the bonafide paWlDgcrs do not 
pt accommodation; 

(b) if so, whether any surprise check: has 
been made by the Special Cell created in 
the Railway Board; and 

(C) if not. the reasons therefor 7 

THE MINISTER OF RAILWAYS 
(SHRI NANDA): la) No luch cases have 
been detected. 

(b) and (c). Some checks on Ticket-less 
travel were conducted on the section in 
qucstQII but such surprise checks were not 
arranged in respect of the trains mentioned 
in part (a) above. 
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Transfer of om-. fram Japdbri 
Worbhop (Northern RaIlway) 

4805. SHRI SURAJ BRAN: Will the 
Minister of RAILWAYS be pleased to 
state: 

<a) the period of tcoure, if any, of 
Gazetted and non-Gazelted supervisory 
staff in the Railway Workshops; 




